
consultancy services, ~aining, arbi .. 
tration cases, foreiln collaboration 
etc. to promote the business of the 
corporation. 

(c) to (e). According to procedure 
prescribed by the Government, for-
eign tours of the Chief Executives 
and psrt-time as well as ful~-time 
Directors of the Board. Of the Indian 
Oil Corporation require prior appr~val 
of Government and those of other 
officers are approved by the Chairmanl 
Managing Director of the Divir.i-,Jn 
concerned. The job requirement 
rather than seniority Of officials is 
taken into account for the purpose of 
tours ilbroad. 

(f) Tours abroad by incurnbents 
of tcp JJ'~sts and other officer.; in pub-
lic enterprises are reviewed by Gov_ 
ernment from time to time and suit-
able instructions issued to restrict 
such tours to the minimum. 

HeaV7 dalDqe to cropS in Mid.aq_ 
District (of Weit Bengal) and 
Balasore (in Orissa) i$ dUe to floodS 

in Subarnarekha 

297. SHRI NARAYAN C\HOUBEY: 
Will the Minister of IRRIGATION be 
pleased to state: 

(a) whether it is a fact that occa-
sional floods in the Subarnarekha 
cause heavy damage to crops in Mid .. 
napur District of West Bengal and 
Balasore in Orissa; 

(b) whether Government have any 
plan to face the abo,ve; if so, what II 
the same; 

(c),in what year this plan was 
made; 

(d) what progress if any, has been 
made in the implementati,on of this 
plan; and 

( e) if sufficient progress has not 
been made in this regard what are . 
the reasons for the same? 

THE' MINISTER OF IRRIGATION; 
(SHRI KEDAR.PANDAY): (a) to (e) .. 
The Government o! West Bengal and 
Orissa have reported that the Subar-
narek.ha. causes occasional ilooding 
and heavy damage in Midnapur Dis-
trict of West Bengal and Balasore 
District of Orissa. A Tripartite Agree--
meut has a~ready been reached by 
the Governments Of Bihar, 'Vest 
Bengal and Orissa in Auguit 1978, 
according to which a flood storage of 
0.375 million acre ft. will be provided 
by Chandil dam jn Bihar for flood 
moderation benefits in West Bengal 
and Orissa. The Governments of 
West Bengal and Orissa have also 
agreed too discuss and p~an for the 
simultaneous and coordil1nted cons_ 
truction of embankments along the 
Subarnarekha in consultntion with· 
the Central Water Commission, Mini-
stry of Railways and the Ministry of 
Transport, Government of India. The 
West Bengal Government has infor-
med that construction of flood emban. 
kments on the Subarnarekha for pro-
tecting the inundated areas can on~y 
be taken up after the Chandil dam is 
constructed and the intended flood 
moderation therefrom ~come~ avail-
able. 

Floods in Bara Cbowka BasIn .... 
Midnapur District of West BeDaId 
298. SHRI NARAYAN CHOUBEV: 

Will the Minister of IRRIGATION be-' 
pleased to state: 

(a) whether Government are aware--
that Bara Chowka Basin ill Pataspur 
police station in Midnapur District ot 
West Bengal suffer 'almost every year 
from flood caused due to water log-
ging; 

(b) whether Government have 
worked out any plan which will end I 
sufferings of the people ot the area; 

(c) whether the previous plan in 
this regard has been changed; If so, 
why; 

(d) how many villages fall within 
the range of Bara Chowka Basin and' 
what is its popu~atio~; and 




